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NHRC finds negligence of authorities in dog attack case at AMU,
recommends relief of Rs 7.5 lakh

https://www.telegraphindia.com/india/nhrc-finds-negligence-of-authorities-in-dog-attack-
case-at-aligarh-muslim-university-recommends-relief-of-rs-7-5-lakh/cid/2017460

There is no commission of violation of human rights or negligence in the prevention of
violation of human rights and abetment on the part of the university, it said, quoting the
response of authorities to its notice

The NHRC on Friday said it has found "negligence" by authorities in a stray dog attack
incident that took place last year on Aligarh Muslim University (AMU) campus that killed
a 65-year-old man.

In a statement, the National Human Rights Commission said it has recommended
payment of a relief amount of Rs 7.5 lakh to the next of kin of the victim.

Safdar Ali Khan was mauled to death by a pack of street dogs when he was out on a
morning walk in a park inside the AMU campus last year in April.

The incident was widely reported and a video of it also went viral on social media.

The NHRC "finds negligence of the authorities" in last year's stray dog attack resulting
in the death of a person at the AMU campus in Uttar Pradesh, the rights panel said in
the statement.

The NHRC has asked UP government, through its chief secretary, that it pay Rs.7.5
lakh to the next of kin of Khan, it said.

A compliance report of the proof of payment has also been sought within eight weeks,
the statement said.

The commission had registered a suo motu case based on a media report dated April
17, 2023 about the incident and issued the notices to the chief secretary, government of
Uttar Pradesh, the vice-chancellor, Aligarh Muslim University, and the commissioner,
Aligarh Municipal Corporation seeking a detailed report on the incident.

The state government was expected to inform whether any relief had been given to the
next of kin of the deceased, the statement said.

Based on the material on record received in response from the authorities concerned,
the commission had issued a notice to the chief secretary to show cause why Rs 7.5
lakh should not be recommended to be paid as monetary relief to the next of kin of the
victim, it added.

However, the authorities concerned forwarded a letter from the registrar of the AMU,
stating that the notice of the Commission "does not contain any instruction the university
must comply with," the statement said.
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There is no commission of violation of human rights or negligence in the prevention of
violation of human rights and abetment on the part of the university, it said, quoting the
response of authorities to its notice.

The commission noted that the authorities were "apparently passing the buck in the
matter".

"Therefore, it observed that the benefits arising from the order cannot be denied to the
victims of a violation of human rights by the authority due to an act of negligence and
abetment by the public servant.

"Accordingly, it confirmed the amount of relief of Rs 7.5 lakh as mentioned in its show
cause notice recommending that it has to be paid to the victim's next of kin," it added.
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AMU DOG ATTACK CASE: NHRC RECOMMENDS RELIEF OF RS 7.5
LAKH FOR VICTIM’S KIN

https://globalgreenews.com/2024/05/03/amu-dog-attack-case-nhrc-recommends-relief-
of-rs-7-5-lakh-for-victims-kin/

National Human Rights Commission today recommended the Uttar Pradesh
government to pay 7.5 lakh rupees to the kin of the person who was mauled to death by
stray dogs in the Aligarh Muslim University campus in April last year.
The Commission said that it found negligence of the authorities in the matter. NHRC
further asked the authorities to submit a compliance report as proof of payment within
eight weeks.
The Commission noted that the concerned authorities were apparently passing the buck
in the matter.
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now-a-compensation-of-rs-over-7-lakh-ordered-by-nhrc-8290951.html
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government-to-give-Rs-7-5-lakh.php
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AMU dog attack: U.P. govt.
told to pay 7.5 lakh to kin

The National Human Rights Commission (NHRC)
on Friday asked the Government of Uttar
Pradesh, through its Chief Secretary, to pay 37.5
lakh to the next of kin of Safdar Ali Khan who
was mauled to death by stray dogs in the Aligarh
Muslim University campus (AMU) in April 2023.
Sixty-five-year-old, Mr. Khan was mauled by a
pack of street dogs when he was in a park inside
the campus for a morning walk. The incident was
widely reported and a video of it also went viral.
The Commission had filed a suo motu case about
the incident. The Commission has also asked for
a compliance report of the proof of payment
within eight weeks.
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AMU dog attack: U.P. govt.
told to pay 7.5 lakh to kin

The National Human Rights Commission (NHRC)
on Friday asked the Government of Uttar
Pradesh, through its Chief Secretary, to pay ¥7.5
lakhs to the next of kin of Safdar Ali Khan who
was mauled to death by stray dogs in the Aligarh
Muslim University campus (AMU) in April 2023.
Sixty-five-year-old, Mr. Khan was mauled by a
pack of street dogs when he was in a park inside
the Campus for a morning walk. The incident
was widely reported and a video of it also went
viral. The Commission had filed a suo motu case
about the incident. The Commission has also
asked for a compliance report of the proof of
payment within eight weeks.
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NHRC directs UP Govt to compensate family of sexagenarian killed by
stray dogs in 2023

https://www.uniindia.com/news/india/nhrc-up-rpt/3192119.html

New Delhi, May 3 (UNI) National Human Rights Commission (NHRC) on Friday directed
the Uttar Pradesh government to pay Rs 7.5 lakh to the kin of a victim who was mauled
to death by stray dogs in the Aligarh Muslim University campus in April last year. The
commission said it found negligence of the authorities in the matter, therefore it directed
the Chief Secretary of Uttar Pradesh to pay Rs 7.5 lakh to the next of kin of victim
Safadr Ali Khan. “The Commission had registered a suo motu case based on a media
report dated 17th April 2023 about the incident and issued the notices to the Chief
Secretary, Government of Uttar Pradesh, the Vice-Chancellor, Aligarh Muslim
University, and the Commissioner, Aligarh Municipal Corporation calling for a detailed
report in the matter,” the NHRC said.

The State Government was expected to inform whether any relief had been given to the
deceased's Next of Kin. Based on the material on record received in response from the
concerned authorities, the Commission had issued a notice to the Chief Secretary,
Government of Uttar Pradesh to show cause why Rs 7.5 lakh should not be
recommended to be paid as monetary relief to the next of kin of the victim, it said.

However, the concerned authorities forwarded a letter from the Registrar, AMU stating
that the notice of the Commission does not contain any instruction the university must
comply with. There is no commission of violation of human rights or negligence in the
prevention of violation of human rights and abetments on the part of the university, the
NHRC said. The Commission noted that the concerned authorities were apparently
passing the buck in the matter. Therefore, it observed that the benefits arising from the
order cannot be denied to the victims of a violation of human rights by the authority due
to an act of negligence and abetment by the public servant. Accordingly, it confirmed
the amount of relief of Rs 7.5 lakh as mentioned in its show cause notice recommending
that it has to be paid to the victim’s next of kin, the NHRC said. A 65-year-old, Safadr Al
Khan was attacked to death by a pack of street dogs when he was out in a park inside
Aligarh Muslim University (AMU) Campus for a morning walk last year in April.

The incident was widely reported and a video of it also went viral on social media
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AMU Dog Attack ATHS ¥ 3(BR (el @TuRars, 971 @t g5 It Tid; NHRC A
TS TXPR A 31 A Ryw i

https://headtopics.com/in/65778532681111086147-51915575

U3d 91a sreivTe gRad fayfaeme vurmyg oReR o omarT ol & gad o siftrerieal &t
ATIRATE! &1 §Td WA 31T § orTH 65 Tufg U fad &1 Hid &1 T3 ot | TSR 7 LhaR
1 Ug QAT fobaT | AP AFAIEIBR AN A Ueb s H gl fob UifSd b Rl ol 7.

Wetans, 72 foeeh | fea Ira srite gfaw fayfaerag oReR & smarT g<f & gva o
YDA Pt ATURATE! DI q1d AHA 378 7, SH 65 T TH HAfad &I A1d g1 T A1
TSR A YehaR Dl Ig Gl fobd1| AP AHAISR SN 7 T 99 H Hgl b
Hfed & ufkerHi & 7.

5 TG ¥ BT YA B | YT b THIUT B SUTer Rare Hf 31 9wrg & HiaR @i 15
g1 SN A e & IR H 17 3f0d, 2023 $t TP HifSa RUIE & YR W W JJH AR
AT Gof a1 AT 3R T 94, IR Yo PR, Hauld, 3ieiiTe gRad fayfaay SR
3Tged, 3feiiiTg R fd & FAifes SRt forar o1 iR g1 W fawgd fRuid anft | sa= &
BB T & b I WRPR J T8 Yford B D1 30 b1 7S At fob 1 Yoo & uikoil bl dis
e &t TS ot Teifera...
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AMU Dog Attack ATHS ¥ 3(BR (el @TuRars, 971 @t g5 It Tid; NHRC A
TS TXPR A 31 A Ryw i

https://www.jagran.com/news/national-nhrc-finds-negligence-of-authorities-in-dog-
attack-case-at-amu-recommends-relief-of-rs-7-lakh-50-thousand-23710179.html
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%E0%A4%AE-%EQ0%A4%AEY%E0%A4%B2%E0%A5%87-
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P HFANYDR AN (TTLHSRT) 4 YhaR &l Hel fob fUsd A1 sreiivTg gRed
fayfaemerd (Tumy) uRER & SMaRT Sl & g0d St g1 § UGN DI AURdTe] &1 §1d
TTHA 318 8| Tl & gHa | 65 TUIT U Afad &1 AId 81 T AT | 3T A Jdd o Uieid Bi
7.5 AR ST R AR & TR W e &1 REIR H1 ]

fUd e Sifd H IhaR el TH TeHY URIR & 3feX U& U § gag &I W R ¥ quft
STIRT Pl &b Teh S A TR GHA R &l 4TI 38 A H STb1 HId 81 718 o | 39 g1 1
TH difear o TR Hifear W qrEaei-e g3 ATl 3T 3 99 H &gl b TSRt 5
fIBa T STaRT Fal & gA & AT & SHTABRAT BT ATORATe! UTS | 3TN 7 STR U=
WHR I gl ¢ o a8 TH & IRl BI 7.5 ARG 39T ¢ | ST 1Y B 316 g b HiaR
YT o THT0T U1 6 o T e AU 710 & 1 STaiT = 39 91 WR 17 310 2023 HT Hifsan
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https://www.amarujala.com/uttar-pradesh/aligarh/doctor-dies-in-dog-attack-in-amu-
2024-05-03

g 16 30d 2023 B! Ya8 g3 M| AfeHa s Harht THw I Jari-gd Slaex Thex Sl
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3refiiTe HieH fagyfaerera oReR & ol & g9 H g9 Ja1gd Slaek B Hid R e
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femoft &1 g1 Iry & difsd uaR &1 A1g I1d a0 G B! Tfd B M3 T8 |
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AMU Dog Attack Case: NHRC Recommends Relief Of Rs 7.5 Lakh For
Victim’s Kin

https://www.jaisalmernews.com/news/national/amu-dog-attack-case-nhrc-recommends-
relief-of-rs-7-5-lakh-for-victims-kin-236091/

National Human Rights Commission today recommended the Uttar
Pradesh government to pay 7.5 lakh rupees to the kin of the person who was mauled to
death by stray dogs in the Aligarh Muslim University campus in April last year. The
Commission said that it found negligence of the authorities in the matter. NHRC further
asked the authorities to submit a compliance report as proof of payment within eight
weeks. The Commission noted that the concerned authorities were apparently passing
the buck in the matter.
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NHRC A 3feiiiTe gieay fayfaemea & SmarT o« & g0a | T Afad ot
Hid & Ard § SRS} Bt ATRATE! UTS; Jad & UResl & 7.5 ARG Bt
Ry ot

https://insamachar.com/nhrc-finds-negligence-of-authorities-in-case-of-death-of-one-
person-in-stray-dog-attack-at-aligarh-muslim-university-7-5-lakhs-recommended-to-the-
relatives-of-the-deceased/
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NHRC finds ‘negligence’ in
AMU stray dog incident

PNS B LUCKNOW

The National Human Rights
Commission (NHRC) has
found “negligence” by authori-
ties in a stray dog attack incident
that took place last year on
Aligarh Muslim University cam-
pus in which a 65-year-old man
was killed. In a statement
released on Friday, the NHRC
said it has recommended pay-
ment of a reliefamount of Rs 7.5
lakh to the next of kin of the vic-
tim. Safdar Ali Khan was
mauled to death by a pack of
street dogs when he was out on
amorning walk ina park on the
AMU campus in April last year.
The incident was widely report-
ed and a video of it also went
viral on social media.

The NHRC “finds negligence of
the authorities” in last year’s stray
dog attack resulting in the death
of a person on the AMU cam-
pus in Uttar Pradesh, the rights

panel stated in a statement.
The NHRC has asked the UP
government, through its chief
secretary, to pay Rs7.5 lakh to
the next of kin of Khan.

A compliance report with proof
of payment has also been sought
within eight weeks, according to
the NHRC statement.

The NHRC had registered a case
suo motu based on a media
report dated April 17, 2023
about the incident and issued
notices to the UP chief secretary,
vice-chancellor of Aligarh
Muslim University, and the
commissioner of Aligarh
Municipal Corporation, seeking
a detailed report on the incident.
Based on the material on record,
the NHRC had issued a notice
to the chief secretary to show
cause why Rs 7.5 lakh should not
be recommended to be paid as
monetary relief to the next of kin
of the victim.

However, the authorities con-

cerned forwarded a letter from
the AMU registrar stating that
the NHRC notice “does not
contain any instruction the uni-
versity must comply with.”
“There is no commission of vio-
lation of human rights or neg-
ligence in the prevention of
violation of human rights and
abetment on the part of the uni-
versity,” the authorities had stat-
ed in response to NHRC notice.
The NHRC noted that the
authorities were “apparently
passing the buck in the matter”.
The NHRC observed that the
benefits arising from the order
could not be denied to the vic-
tims of a violation of human
rights by the authority due to an
act of negligence and abetment
by the public servant.

It confirmed the amount of
relief of Rs 7.5 lakh as mentioned
in the show cause notice, recom-
mending that it has to be paid
to the victim’s next of kin.
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